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THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND. CIVIL
AVIATION (SHRI KHURSHEED
ALAM KHAN): (a) Yes, Sir.

(b)Subject to acquisition of Dornier
aircreft economic viability of operations
and availability of infrastructure facilities,
Vayudoot has plans to connecy the fol-
lowing stationg with the new aircrafy by
1984-85:—

b

. Rajamundry
. Cuddapah

. Warrangal
. Mysore

. Calicut
Ratnagirj
Nanded
Surat

. Rai Bareli
. Bikaner
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11. Jaisalmer ’

(¢) Yes, Sir. Indian Airlines has re-
ceived requests for introduction of
Bombay—Varanasi—Bombay service,

(d) Indian Airlines woulg consider
operating this service after its capacity
has been augmented and if justifieg by
the anticipated volume of traffic.

Harassment of Indian Fishermen by
Coast Guards

*240. PROF. B. RAMACHANDRA
RAO: Will the Minister of DEFENCE
be pleased to state:

(a) what steps are being taken by
Goernment to ensure that Indian Fisher-
men engaged in deep-sea fishing are not
harassed by the-Coast Guard authorities;

(b) whether it is a fact that Govern-
ment have received representations in this
regard, especially from the fishing indus-
try, based on the East Coast; and

{c) if so, what steps Government have
taken in the matter?

THE MINISTER OF DEFENCE (SHRI
S. B. CHAVAN): (a) to (c) No represen-
tations either from the fishermen or
fishing industry have been received by
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the Government. However, complaints
of a general nmature from twg Hon'ble
Members of Parliament hag been receiv-
ed recently. Although no specific ins-
tance of harassment of fishermen by the
Coast Guard was listed in these com-
plaints, yet necessary orders have been
issueg to Coast Guard ships to exercise
due care and ensure that fishing opera-
tions are not interrupted and no incon-
venience ig caused to the Indiay deep-
sea fishing trawlers.

Foodcrafts Instituteg

@1437. SHRI M. M. JACOB: Will
the Minister of TOURISM AND CIVIL
AVIATION be pleased to state:

(a) what is the number of foodcraft
institutes which are offering diploma or
degree courses in the country;

(b) whether Government have received
any representation from the Government
of Kerala to upgrade the foodcrafts ins-

titutes in Kalamasserry jn Kerala; and

() if so, what action Government have
taken on this proposal for starting post
graduate caurses or increasing the num-.
ber of seats in the existing Institute?

THE MINISTER OF STATE IN THR
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHR1 KHURSHEED
ALAM KHAN). (@) 12 (Twelve)
foodcraft Imstitutes, offering crafy and
diploma caurses, are functioning in
different parts of the country.

(b) Yes, Sir.

(c) Keeping in view the financial and
technical constraints; it has not been
possible to accept the proposal for
starting 3 years diploma courses for the
present. No proposal for increasing the
number of seats hag beey received.

. Loan sought from World Bank by
various Stateg for Bns Transport system

1433. SHRI T, THANGABALU. Will
the Minister of FINANCE be pleased to
state:

@Previously Unstarred Question 1258,
transferred from the 3rd August, 1984.
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(a) whether it is a fact that a number
of State Governments have askeq the
Worly Bank for financial assistance for
their naijonaliseq bys transporf systems
during the last five years;

(b) if so, what are the names of the
States which have sought such assistance;

(c) whether the World Bank has stipu-
lated conditions for the grant of these
loans: and

(d) if so, whay are the details thereof?

THE MINISTER OF FINANCE
(SHRT PRANAB KUMAR MUKHER-
JBE). (a) and (b) During the last five
years, Government of India has obtained
World Bank group assistance for only
one tramsport system viz. the Calcutta
Urbay, Transpory; Project. In addition to
this, there is a transport Component in
the Second Madras Urban Development
Project also.

(¢) and (d) Under the provisiong of
both these Agreements, the Government
of West Bengal and the Government of
Tamil Nadu are required to carry out or
cause the implementing authorities to
carry out the project with due diligence
ang efficiency and ip conformity with
appropriate administrative, financial and
engineering practices and are required to
provide as needad the funds, facilities,
services and other resources for the
purpose.

Airport mear Arakonam for Defeance
Services

1439, SHRI T. THANGABALU: Will
the Minister of DEFENCE be pleased to
state:

(a) whether there was any scheme
under Government’s consideration in 1977

to hav, ‘a defence airport near Arakonam
in Tamil Nadu;

(b) if so, what are the details of the
expenditure incurred on this project so
far; and '

{c) the stage at which the project stands
now?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI K. P.
SINGH DEO). (a) Yes, Sir.
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(b) So far, ap expenditure of Rs:. 3.6
lakhs has been incurreq for the prelimi-
nary works like soil investigations, survey

of the area, temporary services/accom-
modatiop, etc.
(c) The development plans of the

Airpory are being finalised.

HRA Allowance to Employeeg Posted at
Mahe

1440. SHRI DIPEN GHOSH: Will the
Minister of FINANCE be pleased to
state:

(a) whether it is a fact that the Gov-
ernmen; of Pondicherry %as since issued
the Dependency Certificate and sent it
to the Central Government recommending
grant of House Rent Allowance to
Government employees working in Mahe
(Pondicherry);

(b) if o, whether Government have
issued any orders for grant of HRA to
Governmeyt employees posted in Mahe;
and .

(¢c) if not, by when the said orders are
likely to b, issued?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI S. M.
KRISHNA). () Yes, Sir.

(b) and (c) The matter is under consi-
deration of the Government.

Lviction of Civilian Employees of
Vefence Department Danapur

1441, SHRI NIRMAL CHATTER-
JEE: Will the Minister of DEFENCE be
pleased o state:

(a) whether Government have reccived
any memorandum from Bihar State
Defence Employees Union, Dapapur
Cantonement regarding alleged threats of
eviction of civilian employees of Defence
Departmen; from their houses; and

(b) whether Government are taking any
steps to stay these evictiong till alterna-
tive arrangements gre made to allot resi-
dential accommodation to the affected
employees?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI X. P.
SINGH DEO). (a) Yes, Sir.

(b) Allotmen; of Defence poo! accom-
modation in Danapur was mads in



